
PHALGUNA 23, 1913 (S4KA) 

SOUTH DELHI 

Route Jsm/a University (Holy Family Hospital) to 1.1.0. ("../.1.0. CIOSSing) via Ashram, 
Nizammudin Railway Station 

SL No . FfOItI To DistMt» F .. ,., 
inKms PuNnger 

1. Jamla University Ashram 3 300 

2. Jamia University Nizammudin Rly. Station 5 400 

3. Jamia University I.T.O. 10 800 

4. Ashram Niza Rly Station 2 200 

5 .. Ashram I.T.O. 

6. Niz. Rly. Station I.T.O. 

. Retlnary In Ahmedablld 

2953. SHRI HARIN PATHAK: Will the 
Minister of FINANCE be pleased to state: 

(a)whethertheGovemmentproposato 
close the Gold Refinery in Ahmedabad; and 

(b) if so, the r.asons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) Th .... II no Gold Refinery at 
Ahmadabad. However, th .... is on. Gold . 
Collaction-Cum-DaliY.ry Cantr. at Ahma-
dabad, which has baan c:Iosad doWn with 
effacl from 1st March, 1992. 

(b) Consequent upon the repeal of Gold 
(Control) Act, 1968, the Gold Collection-
cum-DaliYary Cant ... I]asbaancloaaddown. 

Retum of DepoaIta by B.C.c.L 

2954. SHRI HARIN PATHAK: 

7 500 

5 400 

SHRI RAM TAHAL CH-
OUDHARY: 

SHRIMATI MARAATHAM 
. CHANDRASEKHAR: 

Willth. Ministerof FINANCE be pleased 
to state: 

(a) the deposits mad. by the Indian 
custom.rs with the Bank of Credit and 
Comm.rce Int.mational at the tim. of its 
closure; t' 

(b) the nunwar of parsons who have 
racaiYad back thair money aft.r the cIosur. 
of the bank; and 

(c) the steps taken by the Govemm.nt 
to recover the amount of those Indian cus-
tomers who have nat received thair money 
back? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) Rasarve Bank of India (RBI) 
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Export of Arecanut have reported that at the time of closure of 
the Bombay branch of Bank of Credit and 
Commerce International (Overseas)Ud.: and 
deposits (other than bank deposits) stood at 
As. 285 erores. 

(b) No deposits have been repaid so far. 

(c) The Bank is under liquidation. The 
privisional'liquidator has taken steps to re-
cover the dues na densure that the deposi-
tors receive their money back to the maxi-
mum extent possible. 

Lie Divisional OffICe In Kamataka 

2955. SHAI C.P. MUDALA GIAI-
YAPPA: 

SHAI K.H. MUNIYAPPA: 

Will the Ministerof FINANCE be pleased 
to state: 

(a) whether there is any proposal to set 
up a Divisional Office of the Life Insurance 
Corporation of India in "Up Ghat" area in 
Kamataka; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTEA OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) No, Sir. 

(b) Does not arise. . • 
(c) Keeping in view various factors such 

as area under control of the existing Divi-
sional Office, number of branches super-
vised. business potential, premium income, 
economic viability, availability of infrastruc-
ture etc., the opening of a new Divisional 
Office in Up Ghat area in Kamataka is not 
considered viable for the present. 

295&. SHAI C.P. MUDALAGIRIYAPPA: 
Will the Minister 01 COMMERCE be'pIeased 
to state: 

(a) the quantity of arecanut exported 
during the last three years; 

(b) the share of Karnataka therein: and 

(c) the steps proposed to be taken by 
the Government to incre .. the export of 
arecanut? 

THE DEPUTY MINISTEA IN THE 
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHUASHEED): (a) The quantity of 
arecanut exported during the last three years 
is as under: 

Ofy. 

(Oly: in kilograms 
Value: in Rs.) 

Value 

1988-89 99171 1424787 

1989-90 1000 27000 

1990-91 Nil Nil 

(b) State-wise statistics are not main-
tained. 

(c) Export of aracanut is freely allowed 
without any export licence formalities. 

Licence. of Coff .. Marchant. 

2957.SHAIC.P.MUDALAGIAIYAPPA: 
Will the Minister of COMMEACE be pleased 
to stata: 

(a) whatharthere is a demand to cancel 
the licneces of coffee merchants; 

(b) if so, the reaction of the Government 
thereto: 


